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Qual: Any Degree+ System Knowledge Freshers wiling to under go Trainining WANTED 

Well established GARMENTS & TEXTILE-MACHINERY manufacturer 
In Coimbatore. Looking forward for the rollowing posts. 

ASSEMBLY FITTER EDME/ITI
ELECTRICALASSEMBLYEDCE/ITI15 NOS 
WELDER&TURNER CEXD. 5 vrs 1 3Nos. 

DRAFTSMAN (EXD5YRS) 
STORES OFFICER(EKP.3 YRSI 2Nos. 
MARKETING POORDINATOR IEXP5YRS]-3Nos. 
PRODUCTION HEAD LEXP5 YRS) 

Experience Candidates are reguired for all the above posts in lextile MMachinery. Manutacturing tield. 
RVR MACHINERY TECH (P) LTD 

No 31/9 RVR Indus Park, Nagaiyan Thottam Road, 
Near Ravathur Pirivu Kannampalayam, Coimbatore-641 402 
99439 59461,90430 19461 

E-mail ID: hrrvrmachinery@gmail.com 

LRd -A 
GLuITI plsiiy OFFICE ASSISTANTS 3 

Quat: Any Degree with System Knawledge must. Exp: 2 to 4 years 
WALK-IN INTERVIEW: 9:30am 1:30pm with Al Original Certificates 

ARUNACHALA WEAVING MILLS 
S.F.No.106, Anna Nagar, Neelambur, Coimbatore- 62. 

Cell: 98946 37777, 77086 99991 

LSoonGuh olemysoao5 
Nos WANTED 

VMC 
SETTERRS 
10 years Experience 

usas anganst,CT: 70102 94629 

lu GDpT6fls 61TS 

Ea.ÙuGh Furs0, 
auTD6ITLIT LoG0TT 

6BDiaua buTa6T 6bTgUy baDoD 6\5UDLEDD BTLDIGOTLD) RLPIiG 6hg5s1. 2016) (Under Regulation 6 of the Insolvency and Bankruptcy Board of indla dnsolvency Resoluion Process for Corporate Persons) Regulations, 2016 10 Nos 
Bs0TTT. AT5Uul LDUbLILLL sugrissT 

1 Bmiaar BLSTTSTT (Corporate Deblor) 
l6pGaL 66lusiOLL 5 Nos. 

HDFc BANK 
We understand your worid 

6uBBnaT BL6TTSTT UB oup GpB 15/12/1986_ 

Hi NNG 
3. 

U15311IZ1986P1CO01889 
6bnueT G6T6héo siß. 

8TPBET-641045.. 
India's No:1 private sector bank's leading channel partner looking for Smart, young and strong posrtive atttide men and women who would 
be asset to our rapidly growing organisation for their 0peration RETAIL LOANS & CARDS. 

GsTma GsroGlcrd GingJuD' LAorfiLih aileT 

2 Nos. 
6o2st6T LSlTuGD 

UPVC &b6usi�6 Gzvai acone 
655DieleoT 8L5TiT6TIT 6|Bmauy BsD60 5IISu 21.04.2022 (eSGDLB6TD SLDITOAT 

6T5, 6TBTda &a0s 

IEhArues GasomAGCOUNTANTS 2Nos 
GiD 6760TDI MG FNUSM |With minimum 3 years experience 
GsLsuLg. g6nsu BRANCH MANAGER Job Role TEAM LEADER 

CUSTOMER RELATIONSHIP OFFICER 
TELE CALLER (FEMALE) 

DUGUMENTATION EXECUTIVE 
Qualification: Any Degree/ Diploma 
Experience: Relevant experence 
Min 1year to 3 years 

LuLILLbTeT :22.04.2022) 7. 15bTUY B8D6 BTDTeOT BLAngs6&5TSDIS| 18/10/2022 
65 5T O'|SNi6DL6 (GLLESNULD)8. mLssno sion pmlbypam puunenileoT Bu. navueypb 1LT. LDDDILD Lupo oo 

EDB6T0 5mDIOT 515plpsDuioTrti6orsrexio. 44. 5o 6s5. BpmLosSmus Brans 
PSUi LDDDILD Di60 GJ6D oOTLIBB& JbaT. LDbbgtL6i ULD gi 

geasrorsdro aigarwuás uey raco. 1BBVIPA-02/1P-NO0284/2017-18/10842 LoTg 24- GGGb 

2055I 2SITniiLri. Mobile: 11991 
98422 51991 

WANTED eMail asuare 6009,000U466 

Job Location: Coimbatore, Tirupur, Erode & Nilgir Dist WANTED 10 DLB5T6D BTLDrTeoT 65TLplopempuInereomg arflema 61600T. 9 GisLGSTSTT Lpauf 
Walk-in Date: 25th, 26th Apr. 22 Time: 10am to 5pm 

Grand CAG Central, Space No:7-9, nKANAGADHARA ASSoCIATES 3rd Floor, No: 496, Avinashi Road An Author/sed 0SA of HDFC Bank Ltd. ioo, No: 490, AVinasi Road, 
Near Navaindia Signal, Coimbatore-541004. 

For a most modern spinning mill with 14000 spindles 11. ieLDáBanfisams (daims) oLorlss 05/05/2022 ACCOUNTANT Female Only 
Degree with 5 yrs. experience. capable of handling- (GST, 1DS,|12L i e uu au Ts a e ul : unoipn ESI. PF &Bank Reconciliation),and also well versed in tally 
QUALITY cONTROL INSPECTORS 

BE/ DME- With or Wrthout Experience 
VMC/ CNC OPERATORS 

S.M. PRODUCTION 
(6 6lUu) LLD uitia 21, 2_Lfla (6A). | 

D.T.T. with minimum 12 yrs experience in 
latest LMW machines Ph:0422-4214812, 93674 99997,.99439 99997 13 9 fietgsret sT pTiLIurrsT anuns" 

S.M. MAINTENANCE 

Muthalagu 
8sumasumioy 

BE/ DME/ Any Degree- With or vithout Expenence-Contact with Bio data, Photo & Proof -

EIFCO AUTo COMPONENTS (P) LTD 
136/1,Mettupalayam Road, opp-Kumaran Kalyana Mandapam, Kavundampalayam Housing Unit Bus Stop, CBE - 641030 

Cell: 9363105495, 9344621002 E-mail: eifcoub@gmail.com 

panpi uuursa) 
14(a) prTTLYODLUL LIpas 

(b)BsTguy BBBa a 6 ugIhtps:/www.IDDI gov.inihomerdownloads. 

GDLGLSLID 

D.T.T. with minimum 15 yrs experience with up-to-date 
knowledge in compact spinning systems 

ELECTRICAL SUPERVISOR 
SUDoTsTTS60T uDobneTt Gadut TsToTT D.E.E. or ITI with minimum 15 years experience. 

9909 64D6DaLUGDDD 

WANTEDD C licence holders pretferred. waartulo mLana Bonca gpnypempuunonpas (intenim Resoluton Professional) 
Attractive Salary with all benefits 

Accommodation available 
LDItessLigri1 Ngu6oi Data Entry Executive 
Call Center Executlve Digital Marketing 

DTP OPERATOR 615T 66T6T EEAgTEIEOT BLDrUuldkGDIJp 50L6146/1a161LUUGBTDGI. 

er D Banflámsssn wpDILb ¬pNgInmasoAT Brfi@on, 5un pawiDnHBan wK 

LDGTT 61TpDJ PaDDno tuLD 

with experience from 8 years onwards. 

HINDUSTAN COTTON SPINNING MILLS Mettupalayam Road, S.F.No. 341 Padmalaya Nagar Near Kamachl Amman Kovl, Opp: Bank of Baroda, 
Narasimhanalckenpalayam, Coimbatore-641031. 

Thorough knowledge in Photoshop, CorelDRAW & Ediüng 

Fresher. fyù zmis ueofyrluatsOB 
glaLD ruasuGb 

ON 20 Pp 60 Pg 

MARKETING EXECUTIVEu auLmECG aLG0T 6MpTbTaNT Dnped 
with experience from 8 years onwards in the relevant 

field and go0d communications skills & valid driving license 
uIp6JLD D -515/Ll6DneTie1 LDDDILD LUourrétTAh60r R_fl6mLD%anp6 
uipb E- pnonsraeT LPDDILD UGouuniennateor midbastldauueL iugBBsstior 

flemuBarig 

officerhr22@gmail.com Salary 20K& above based on qualification and experience 
cONTACT:7 82 40 50 60 7 

B u. FDgpn 5, LLB, FCS, 
BL:Ganupsn 
a 23.04.2022 PRECICRAFT COMPONENTS INDIA PVT LTD g 606DULUO1 : 0422 2322333.3500466 

2141222 



9 Business Standard xocHI I MONDAY, 25 APRIL 202 
V TET TO CCOnyTereto.

B) That the defendants may be ordered 
and directed to pay to the plaintift, the 

interest@24% per annum on the saia (Under Regulation 6 of the Insolvency and Bankruptcy Board of india sum of Rs 37.19,369 from the date ofinsolven 
31st July 2015 till the realizationof 
the payment. 

C) Costs of the suit may be awarded 

in favour of the plaintiff. 
D) Or any other relief which this Hon'ble1. Name of Corporate Debtor Court deems fit and proper under 

2. |Date of incorporation of Corporate the Circumstances. 
Dated this 25th day of April 2022 

FORM A 
PUBLIC ANNOUNCEMENT 

S hereby gven to the Borrowers Guarantors and the public in general that the undersigned has takan Symbolic Possession of the property 
escibed herein below in exercseofpowersconfered on them under secfon 1314)dthe saidAdtread wih Rudle 8 of the said Rudes on tis 
Sr.Name of Borrower Date ot Toa Description of secured Assetds) Date of Demand OUttanding 

Amout 
571,531.04SyNo 3794-2PutharveliKkara Paravoor Emakudam Kerala India 

nsolvency Resolution Process for Corporate Persons) Regulations, 2016) Oa notica 
FOR THE ATTENTION OF THE CREDITORS OF 

SHREE MURUGAN FLOUR MILLS PRIVATE LIMITED 
RELEVANT PARTICULARS: 

FoSSeion
LAN No. 11102001703 

23-March-2019as on683594 East: Property OfrChinnarnma Francis, West: Property Of 19Apr-2022 GopakumarAN 
Sreeja A 1ZSMarc-2019|Padmanabhan, South:Property 0f Ajitha, North:Colony Road 

The Borrower/s/Guarantorls in paricular and the public in general is hereby cautioned not to dea wih the property and any deaings with #he property SHREE MURUGAN FLOUR MILLS PRIVATELIMITEDwil be subjectitbhecharge ofthe Ms MihotHousing Fnanoe CompanyLme, Drana 0vemeruoned oemanoed aountandiurnerrerestherean 
Debtor 

15/12/1986 Place: Puthenvelikkara, Date: 25 April, 2022 Sd. Authortsed Omicer, For Muthoot Housing Finance Company Limited| 
Authority under which Corporate Debtor RoC-Coimbatore, Ministry of 

S ncorporatea / registered 
4. Corporate ldentity Number/ Limited 

Liability ldentification Number of 
Corporate Debtor 

5. Address of the registered office and 
Pincipal ofice (if any) of Corporate 

Debtor 
Insolvency commencement date in 

respect of Corporate Debtor 

For Registrar 
Corporate Aftairs City Civil Court, At Dindoshi 

AVINASH TADLAPURKAR Seal Advocate For Plaintiff 
White House, 97, J.P Road, 

Near Navrang Cinema, Andneri (W,| 

U15311TZ1986PTCO01889 

No5, Vinayagar Koil Street 
Ashnaswamy Nagar 

Coimbatore-641045, Tamil Nadu, India. 
|21/04/2022 (Interim Resolution Professional has 
received Communication of Order via elkMail from 

the office of Hon'ble NCLT on 22/04/2022) 

dheri /v NEa Mumbai-4000 

Chola CHOLAMANDALAM IVESTMENT AND FINANCE COMPANY LAMITED 

a corporate Office: 1 Floor, Dare House', No. 2, N.S.C. Bose Estimated date of closure of Insolvency|18th October, 2022. 

Resolution ProcesS
Name and Registration Number of the. Mr. P. Eswaramoorthy 

Enter a beter life Road, Chennai - 600001. 

POSSESSION NOTICE CCAPPENDIX IV) RULE 8] 
Whereas the undersigned being the Authorized Oiicer of Mis. Cholamandakam vestmet And Finance Company Limited, under 
Securitisation and Reconstructon of Financial Assets and Enforcement a Securty mterest Act, 2002 (54 of 2002), and in exercise of the powers 

conferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement) Aules, 2002 issued Demand Notice dated mentioned 

Resoluon ProressIonal 
9. Address and eMail of the Interim 

Resolution Professional as registeredNo, 44, 5th Street, Ramalingajothi Nagar 

NUU284/2017-18/10842. 
Mr. P. Eswaramoorthy 

with the Board er poruon e,NanunaaDurnea below under Section 13/(2) of the said Act calling upon you being the borrowers (names and adresses mentoned below) to repay the amount 

mil a a auadco mentioned in the said notice and interest thereon within 60 days from the date of receipt of the said notice. The borowers mentoned herein 
0422-2322333, 3500466 below having filed to repay the amount. notice is hereby given to the boroweis mentioned herein below and tw the public in general that 

the undersigned has taken possession of the property descnbed herein below in exercise of powers confered on me under sub-section (4 of 

| Section 13 of the Act read with Rule 8 of the Security Interest (Enforcememt) Rules, 2002. The borrowers mentioned here in above in particular 
and the public in general are hereby cautioned not to deal with said property and any dealings with the property wil be subject to the charge of 
M/s. Cholamandalam ihvestment And Fnance Company Limited for an amount as mentioned herein under and interest thereon. Ihe boOwers 

attention is invited to provisions of sub-section (8) of Section 13 of the Act, in respect of time available, to redeem the secured assets. 

10. Address and E-Mail to be used for 
Correspondence with the Interim 
Resolution Professional, If Different from 
those given at Si. No.9. 

Last date tor submission Or claims 
12 Classes of creditors, if any, under clause Not Applicable 

(0) Or sub-Section (A or Secuon21, 
5cerdinea Dy tne internm resolution 

protessional
13 Names of Insolvency Professionals 

identified to act as Authorised 
Representative of creditors in a class 

(Three names tor each class) 
14 (a) Relevant Forms and 

Same as serial No.9 above 

Business Standard 
U6th May, 2022 newspaper delivering safely 

to homes and officess 
ccoant 

For details, SMS reachbs to 57575 
| Not applicable 

or email order@bsmail.in
Loan A/c. No(s). : HLO2TRIO00020063 

Anil Raju 2) Sheeja Anil 
Both residing at 1/2320/12, Plot 
No. 25, Hll Gardens, N. Temple Hunarea & rase of Malyankeezhu in the Regn. Dist. of Thiruvananthapuram, Thiruvananthapuram, Kerala-695 015 

(Rs. Twenty FourAUnat pece & parcels of immovable property 

Lakh Sixty Five 8suring uLbz Ares and a buiding bearing Na 8/49-1 

Thousand Nine No. 363/H6 in Viapo ict. of Thinvananthapuram, 
Weblink:htps://www.ibbi.gov.in/home Thousand Nineeren Comprised in Re-Sy 237/9- in Block Na. 1 in old Sy 

(6) Details of authorized representatives downloads
|Physical Addr�ss: Same as señal No.9 above 

Ninety Nine Ony as Kerala. Boundaries as per sale deec: NOTICE is hereby given that the National Company Law Tribunal has ordered the commencementof 
Corporate Insolvency Resolution Processagainstthe SHREE MURUGAN FLOURMILLSRIVAE 
LIMITED on 21st Apri, 2022. (Communication of Order via eMail rom the offco of Hon' ble NCL 
was fumished to the Interim Resolution Professional on 22/04/2022) 
The creditors of SHREE MURUGAN FLOUR MILLS PRIVATE LIMTED are hereby called upon to 
submit a proof of their claims on or before 05th May, 2022 to the Interim Re_olution Professional at 
the addresS mentoned agaiiistitem 10. 

he financal credorssha n proofby electronic means only.All other creditors 

Nole1:The Submission of claim is to be made in the following specified forms (Forms are available a 
https:/www.ibbi.gov.in/home/downloads) along with necessary documentary proof: 
Form B: Claim by Operatonalreditors except workmen and employees 
Form C:Claim by Financial Creditors 

Form D: Claim by a Workman oran Employee 
Form E: Claim submited by an authoized representative of workman or employee 
Form F:Claim by Creditors other than financial creditors and Operational Creditors 
Submission of false or misleading proofs of claim shall attract penaltes.

on 22.01.2022 Kera 
Dist. Thinvananthapuram, Sub-Dist. 

otaseliharamangalam, la Kattkada, Vill 

Loan A/c. No(s). : HLO5TRIO00005690
) Balachandran N. 
2) Karthik B. 

Ottasekharamangalam, Local Body: Ottasekharamangalam 
Grama Panchayat. OLD SURVEY Na. 214/54, RE. SY. Block 

(upees weyNa.29, RE. SY. Na (as in Doc.) 370/1-5, RESY. Na (as in Hev 
SOne Lakn n Rec)-370/1-9, Area:(as per doc.) 01 Are 21 Sq. Mts. All that 

Six Ihousana piece& parcel of land having an area of Ol Are 2i S. Murs 

Pasiness Standard 
Both residing at 0P 4Z, nan Hundred Socty bsgn coresponding to 03 Cents of property togener w eE Insight Out Bhavan, 

|Bridge, Neyyattinkara, Kerala-695 125. 

Vell 

Paise Nine and everything in it. BOUNDARIES are us in the Document as on zi0120ZLocation Certificate & Sketch) X BOUNDARIES 
* Esst: Publicway; * North: Propertyof Santha; *West 

: Property of Rajan; *South:Propertyof Balachandan 
Llted For Cholamandalam Imvesment and Finance Compa 

fbsindia bsindia 
Place Coimbatore 
Date: 23/04/2022 

Professional P. Eswaramoortny,nv amail.com:Place:Thiruvananthapuram, erdia. business-standard.com Artnorized Oinicer 
Phone: 0422 -2322333, 3500466pate : 21.04.2022 
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